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"OIlS of Railway goods from Bailway 
wagous 

*765. SHRI D. N. pATODIA: Will 
the Minister of RAILWAYS be pl~as­
ed to state: 

<a) whether it Js a fact that n very 

large quantity of Railway goods is 
lost through wagon breaking, pilferage· 
and theft every year; 

(b) whether any estimate has 'Jeen 
made by his Ministry about the ex-
tent of loss on this account in the 
different Railways; 

(c) whether it is also a fact that the 
Railway employees are "jJCared to 
take action against the criminals be-
cauSe adequate protection is not givea 
to them and the local Police do n.)t 
respond favourably in tracking down 
the criminals; and 

(d) if so, what steps Government 
have taken to liaison with the State 
Governments to ensure that the Police 
help at the State level is spontaneous 
in tracking down criminals .tnd ~he 
loss on this account is minimised? 

THE MINISTER OF RAILWAYS 
(DR. RAM SUBHAG SINGH): <a) 
Yes, S,r. The claims bill in the re-
cent years has gone up, which i3 the 
only available index in detenninin" 
the quantity of railway goods lost 
through wagon breaking, pilferage lind 
theft. 

(b) Yes, Sir. A statement regard-
ing the loss (claims--compensation) 
on this account on the various zonal 
railways is placed on the table Jf the 
House. [Placed in Library. See No. 
LT-1830J69]. 

(c) No, Sir. Railway Protection 
Force staff who are responsible (0 pr..l-
vide better protection and security to 
the railway property, have been tak-
ing suitable action against the crimi-
nalSfound committing thefts. They 
have also been engaged in several 
encounters with gangs of armed cri-
minals and have been successful in 
safeguarding the railway property 
from being looted. Local Police have 
also been responding favout"8bly in 
tracking down the crfmtnals. 

(d) Close liaison at all levels II" 
maintained with the State Pttllce for 
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enlisting their help in minimising the 
loss on account of pilfer ages, and the 
following steps are inter-alia being 
taken:-

(1 ) The goods trains passi ng 
through the affected sections 
and carying valuable com· 
modities are provided with 
Railway Protection Force 
escorts. 

(2) Big and important yards 
where the incidence of .heft 
and pilferage is reported to 
be high are patrolled by "Urn· 
ed parties and by dog 
squads. 

,(~) Plain-clothed staff is depioyed 
to collect crime intelligence 
for tracking down culprits. 
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